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oloaol: 25.03.2023 M IV @I2.21(BB OEHI0IS 25@MIMD

uoelo: O)RIG elle)le03as eal@go Bedigo:

cHeS Mg eeemanlgl/ susessmle sdeaam emogn’

B@nenmy :e-TenderNo 105/2022-23/ SE/PHC/ALP
KIIFB-JIM - WSS @3 @el, ajellQd, snjway@, aldenzmos, g8 ase, Halendme,
9 2101@MOS leMIIWE B 0D - EEMBIo 2LIF0 - BRYLIAY F1GJV]HELl aldmMBMIS]
a1e010@O1e3 FHTC &0 £181m009 @3- ol 992103 (@)ool m'Ira(m(ngo :
Rs.1,00,000/-, 6808 a0lm)': Rs.9,759/-,8802nmM)" Maddlesnsn @pAmMIM
@I : 17-04-2023 02:00:pm €a0I6NB :0477-2237954 HAIMNIAAIVE : www.kwa.
kerala.gov.in, www.etenders.kerala.gov.in
KWA-JB-GL-6-1943-2022-23 mysndlerd agemilmiod
PH mudsiled, eryelye

MO ONSIAT
[(0) Y070 Ja 8] L L

» https://youtube.com/@kslott
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MDOUAIIM NN 655771 NO 655771 NP 655771 NR 655771 NS 655771
T8000 NT 655771 NU 655771 NV 655771 NX 655771 NY 655771 NZ 655771

@6M1390 MVMNIMo 10 RldHo NR 338485 (»il9)3)

eHe8 MIgd eeemanlgl/ suselsomls sdeaan emogn

B@anm)’ :E-Tender 135/2022-23/SE/PHC/CHN
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6 21QMNa S8 (@JAUBOD] -08a I HOHLIM QLS m‘lram)@mjo :Rs.5,00,000/-,
asmd 0lm’: Rs. 19517.2, B@canm)’ madadesnsn: EpumIM @l : 13-
04-2023,03:00:pm 8aN6NB :0484-23606450M6NIOANVG : www.kwa.kerala.gov.in,
www.etenders.kerala.gov.in
KWA-JB-GL-6-1937-2022-23 mosnéler’ ngeimied
PH md&sile, aeal
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@Yol MeMmEBNo : Rs.2,00,000/-,0SMW® a0lm) :Rs.13,010/-, @M
madaleansn: @eAMIM @I : 17-04-2023, 02:00:pm Ba0I6ND :0477-2237954
mmmi‘mnvg' swww.kwa.kerala.gov.in, www.etenders.kerala.gov.in
KWA-JB-GL-6-1942-2022-23 myasnéler’ ageilmied
PH mudesiled, eryelqye
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(s3q)) @0%] RWAAAG, WS WWNS5B WwwoGE0d Boad eqyd ce501T, alleors gamd, Glojmamayeo
s

S@eaIeNS] almi00YM @ ganzocalell ame@al aIss] 0190 ol OeLIm n0ge3 2)
@g® 2.0 HalBMISAT,DSHE9I 2] RNEBEIGEINS %:SIHAIBBNMBEMo HR.2JH RSO M@IXY
aflawd poeidarunoaleacs MIB@EGAo : Rs. 1)100000/- 2)100000/-, HSMWA odlm)': Rs.
1)9759/-2)9759/-B@0anm’ madalesnsmn @onmIm @I : 01-04-202303:00:pm €add6Nd :
04842360645 BMUENIAAME :www.kwa kerala.gov.in, www.etenders.kerala.gov.in
KWA-JB-GL-6-1934-2022-23 myerded sgerilmied
PH mdesild, ol

cHe8 MmIgd eeemanlgl/ suselsomls sdeaan emogn

B@2M’ :e-Tender No 79, 99, 100/2022-23/ SE/PHC/ALP @ilacienil alava): sosmil3:
WRD 025-29- @:3m0S @:51901880130®]-010689 23 - MABES 69 MY dh 218 dho el a0DMY
mdamoemo, @RVY®, WERLRE! almilow) pa@IBMuNIailene)o, 30 MLD WTP o
@RMMITW (YN HWB-2mo@ alallad ades; aloesnes TV -oe¢¥lwla 6 LL OHSR
®13AMIEMo, ) S®II, Al joo, HEIAIS], DS AlMEM W@oaILIMNIAleamd.-Hnalal HeeId
YOSk al0ca9edV - 3508, HaIglomos; mleloeai@e- OHSR-agns mldanasmo, allmosm
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alailed aidas MlRMBAo : Rs.5,00,000/-, #SABWA My : Rs.19,518/-, BdaanM” Mada
SERNEM @NIMVIM @I : 17-04-2023 02:00:pm 8aDIEND : 0477-2237954 ANUIBAMNG :
www.kwa.kerala.gov.in, www.etenders.kerala.gov.in
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FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process) Regulations,
2017)
FOR THE ATTENTION OF THE STAKEHOLDERSOF K CHITTILAPPILLY CAPITAL PRIVATE
LIMITED
1 | NAME OF CORPORATE PERSON K CHITTILAPPILLY CAPITAL PRIVATE
LIMITED
DATE OF INCORPORATION OF CORPORATE PERSON 26/08/2020
3| AUTHORITY UNDER WHICH CORPORATE PERSON IS REGISTRAR OF COMPANIES, KERALA
INCORPORATED/ REGISTERED AND LAKSHADWEEP UNDER THE
COMPANIES ACT, 1956/2013
4| CORPORATE IDENTITY NUMBER / LIMITED LIABILITY U65929KL2020PTC063903

IDENTITY NUMBER OF CORPORATE PERSON

5| ADDRESS OF THE REGISTERED OFFICE AND PRINCIPAL OFFICE[ROOM NO. 5A XXXV/565 (Old No.

(IF ANY) OF CORPORATE PERSON XI11/300 E-27) STH FLOOR, K

CHITTILAPPILLY TOWER (KCF TOWER)
THRIKKAKARA ERNAKULAM KERALA
682021 INDIA

6 ILIQUIDATION COMMENCEMENT DATE OF

CORPORATE PERSON 21.03.2023
7| NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE NUMBER CS RAMACHANDRAN THEKKUMKAT
AND THE REGISTRATION NUMBER OF THE LIQUIDATOR MADATHIL

(IBBI/IPA-002/IP-N01071/2021-2022/13715)
ADDRESS: - 24-53/2, FLAT B, INSCAPE
ILLAM, RAGAMALIGAPURAM,
KOTTAPPURAM, NEAR
KOTTAPPURAM RAILWAY GATE,
THRISSUR, KERALA, INDIA-680004
EMAIL: - iamramantm@gmail.com

Mobile: - 9846093998

8| LAST DATE FOR SUBMISSION OF CLAIMS 19.04.2023

Notice is hereby given that the K CHITTILAPPILLY CAPITAL PRIVATE LIMITED has commenced voluntary
liquidation on 21.03.2023.

The stakeholders of K CHITTILAPPILLY CAPITAL PRIVATE LIMITED are hereby called upon to submit a proof
of their claims, on or before 19.04.2023 to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may submit
the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

CS RAMACHANDRAN THEKKUMKAT MADATHIL
Name and Signature of the Liquidator:

Date and Place: THRISSUR and 25.03.2023
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businessline.
SATURDAY - MARCH 25 - 2023

CHAROTTIKONAM BRANCH, KPD XIV 135: Charottikonam, Plamoottukada P.

Trivandrum, Ph: 0417-2215062, E-mail: iob1027@iob.in
ct 2002 (SARFAESI Act) rea

Assets andEnforcement of Security Interest
1. Whereas the undersigned being the Authorised Offcer of Indian Overseas Bank under
SARFAES! Act and in exercise of powers conferred under Section 13(12) read with Rule!

THOPPUMPADY Il BRANCH
Ground Floor, Sabu and Cyprian Arcade,
Pyari Junction, Thoppumpady, Kochi

2235068, 9495004302,
cb14302@Canarabank.com
E-auction Sale Notice of Immovable Properties through E-auction
(Online Aucion) Under Ruls (5 & 9o the Securty Ineest
Enforc ules

&® Canara Bank
o

SALE NOTICE

STATE BANK OF INDIA

ASSET RECOVERY MANAGEMENT BRANCH, ERNAKULAM

40/947 1#Floor R.S. Building, Metro Pillar No. 697,
Opp. Maharajas College Ground M.G. Road, Emakulam-682011,
Ph: 0484-2365341, Fax: 0484-2365241, E-mail: sbi 70683@sbicoin

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and|

STATE BANK OF INDIA
RACPC KOTTAYAM, Opp BCM College, K K Road, Kottayam
686001, Ph:0481 2300831, 2300852, e-mail : sbi. 16997@5h| co.in
POSSESSION NOTICE o

Formeiovaiopopety]
Branch : M C Road Ettumanoor A/C: 35940674426,35949402090, 38565777615

3, issued Demand Notice under Section 13(2) o the said Act, caling upon
mortgagors/ quarantors listed hereunder (hereinafter referred to s the "said Borrowers"),
10 repay the amounts mentioned in the Notice, wihin 60 ays from the date of receipt of
Nolice, s per deals given below.

2. The said Notices have been retumed undelivered by the postal authorites / have notl
been duly acknowledged by the Borrowers/ mortgagors/ guarantors.* Hence the Bank by|

s, therefore, caused these Notices to be pasted on the premises of the last known,
addresses o he sad Borowers morgagors quaraniors as pr the sad Act Copes o
the said Notices are avalable with the undersigned and the szid Borroviers! morigagorsi|
quarantors, may, i they so desire, collect the said copies from the undersigned on any|
Working day during normal offce hours.

2 Againsithe o background,Notce i hrsty gven, once again. o sid Barovers

mortgagorsiguarantors to pay to Indian Overseas Bank, within 60 days from the date off
publicaion of this Notice, the amounts md\cated!payab\e as given below under the loan
enis. As securily for due repayment of the loan, the following assels have

been mongaged i Inian Ovbrseas Bk by he especihe paries 25 beiow

Name of the Borrowers/Mortgagorsiguarantors m address

(Canara Bank, will be sold on *As s Where is, As is What s® and “Whatever there i on
28-04-2023 for recovery of below mentioned amoun due to Kochi Kottukulam Road
Branch of Canara Bank from below mentioned Borrowers /Guaranors.
Name and Address of the Borrowers: (1) M/s Krishna Cafe, Pyari Juncion.
Thoppumpsdy. Cochin 682005 (2) St Prath KK, So Kartkeyan, Parrer:
¢

(3) Sri. Praveen Kumar K, Sio Kar\mkeyan Parmev- Mis Krishina Cafe, 18 2443
Pyari Junction

Tc!a\ habnmes Rs. 14,06,889.95 (Rupees Fvurleen Lakhs Six Thousand Elgm

Tegalchrges.

[Reconsiruction of Financal Assets and Enforcoment of Securiy Interost Act, 2002| | [ Wherees The undersiged beng fhe Alfersed Offce o e Staie Bank of nda undor T

Notice is hereby given to the public n general and in particular othe borrower(s) and i A s Ack 2005
that read with proviso to Rule B(6) of the Security Interest ne Borr Rules, 2002 and m exemﬁe n! powers conferred under section 13 (2\ read with Rule 8 of the Sewm Interest,

Creditor, the Physical possession of which has been taken by the Authorized Offcer of e ES;“,;”ﬁ’Ef"‘LR“‘“ 2002 gued a Bomand Nolco dsed 1, 12:3028 cllgupr e oo

. the

ssesdon of which hasbesn ok by the Authse Ofcer of St Bank of India being

he Secured Credior, will be sold on “As s where at is', and “Whatever there

5 bass on 11.04-2023 o recoveryof Rs. 44, m/ Rupees Eight Crores Forty Four|

lakhs Thirty Thousand One Hundred and Forty only) with future nterest and costs due

ne Stte Bk o i, ARVB Emeladan as o 15.032023 wi futre nerest and costs
aro conc

(
Cherian and Guarantor SriRajesh Myladur. \meresved iddor oy dopost F o £
with MSTC before the close of e-Auction. Credit of Pre-bid EMD shall be given o the bidder]

some
their own inerest, are advised to submit the pre-bid EMD amount well in advance o avoid any|

Land having an extentof 10 certs (4 Ares 5 SqM) in Sy No 21812, uwauama Viage Eror

Fe«avls and full descripion ofhe immovable property: ATt partand parcel of
and Shri,

(1) Wr-Nirmalan.G, Geetha Bahavan, T3 Junclon, Poovar
9552 s Contha N 5. Gects v,

5. duncion, Poova O, Nepainkora, Tiwteninapuran 55535 (Berowerhiogagor

Demand Notice Date: 15-02-2023 NPADate : 05-12:2022

Total Outstanding dues as on 15-02-2023"; MrNimalan G: (RSUBH- 102703960900001)

Rs.11,92,749.18, MrNimalan G & Mrs. Geetha N R (AGGRN-102703801400001)

Rs.22,03,630/-, MrNirmalan G (AGTPT-102703212000004)-Rs.16,58,480.69

Total Rs. Rs.50,54,859.67

DESCRIPTION OF SECURED ASSETS (IMMOVABLE)
(1) 28 cents of land and building in Re.Sy.No.37/4 in Kollamcode Village, Vilvancode
Taluk, Kanyakumari District in the name of Mr. Nitmalan vide sale deed no.382/1997, 8067/
1993 481211993 and 2532/1999 Boundearies: West: Road,Soul:ropertyof Maniantan
and Liorary, East: Property of Seivaraj, North: P
(2 2.ent ot and n Re Sy.No 2414 0d Sy, 727 f Uiovancods k. Chaczl Vil
[Kanyakumari District in the name of Mr. Nirmalan vide sale deed n0.400 did 08.02.2006
Boundaries: East: Property of Manickam, South: RS No.24/11D, West: R.S. No. 1A
North: R S.No.28/2E
(3) 28 cents of land in Re.SyNo.24/11D, old Sy No.1726 of Vilavancode Taluk, Choozal
Vilage, Kanyakumari District in the name of Mr. Nirmalan vide sale deed no.3139 dtd|
25.10.2007. Boundaries: East: Property of Nirmalen and others, South: Property of Rejan
and Others, West  property of Sekharan, North: Property of Nirmalan
4) 30 cents of end in Re.SyNo.24/11D, old Sy No.172 of Vilavancode Taluk, Choozal
Village, Kanyakumri District in the name of M. Nirmalan vide sale deed 0.399 dtd
08.02.2006. Boundaries: East: Thodu, South : Property of Rajan, West: Pavilagam
North: Property of Nimalan

Praveen Kumar K.K. Boundaries as per title deed; East: Fvopsny o e,
North: Property of Johny and Sekaran, West:10 links width municipality pathway,
South: Property of Praveen Kumar.

st minute proble
hame & Address of e BorowerGuaranior: (1). Wis Femincaro Concepts, Atipell Nagar,
200, 2}, Smi Achamma Cheran, Dio hern M,
i, Kakanad, (3. St MeeraJoseph, Wo Raeoh Mo
|, Kangarappacy, Vadawlods PO, Now resiing at Myadur
nam PO, Thodupuzha 685585, (4). Sri. Rajesh Myladur, Nylacur
rappac) J Vadawlode Rt resiing at: Myladur House,
0, Tho 85586,

yiadur House, Nevochaya
House, Manjekadamby, Karimkunnér
House, Navodhaya Road, Kan

The Reserve Price : Rs.50,65,000/- (Rupees Fifty Lakhs Sixty Five Thousand only )
EMD: Rs. 5,06,500 (Rupees Five Lakhs Six Thousand Five Hundred only)
Nameand Ws Shikha Agencies, Room No.
16/13734, Mehrab Building, Patel Market Road, Thoppumpady, Cochin-682005,
(2)Sr Rajeev H.H,SloHarharan Shha House, SDPY R Paluruty, Coci 682006
(3)Sri. GireeshN.J, ,Pallun

Deepa Rajeey, Wio RajeevH rySiibeny SDPY Rozd, Palluruthy, Cochin-682006.
Totl T R, 495448289 Rupees Forty Nine Lakfe Sixty Four Thousand

anjakadambu, Karimkunnam
IPTION r pn PERTIE:

DE
[Property - (1): Allthat part and parcel of property mezsuring 5 51 Aves of land comprised of|
4.05 Aves of and in Old Sy. No. 22/8/1 having Re Sy. No. 202118 in Block No. 8 of Vazhakkala
iage, Kanayannoor Ta, Emakulam Dititcovered by Documen\ No. 9951987 dated
03-11-1987 of SRO Thrikkakara and 1.45 Ares of iand in ok B having

Sy No. 2032 m Block No. & of Yazhakkaa vilage, Kanayamoor Bk Eraian D]
and covered by Docurent No. 56372006 dated 15-02-2008 of SRO, Thikkakara belonging to
logelhr il fesidntal buling i al improvement reoon and
easements attached thereto. : Road, West Popory of
e o, South Progety o ama oo Bepaty o o e £ nces ¢ Nil

Nine only) as on 2

The Reserve Price: Rs.2,23,00,000/- (Rupees Two Crores Twenty rmee Lakhs only)

3

legal charge

EWD: Rs. 22,30,000- (Rupees Twenty Two Lakhs Thirty Thousand_only]

Eehu and

932 lage, Palluruthy

‘AT the part and parcel of e property. admeasuring 4.63 Ares of land Wi in
5 Sy No.188 0d . No31/1A) Block No- 9 ofVezhaiala Vilge, Kenayamcor T,

(16:
Kncm Tzh\lt Endamds Rey

542 Aas persa\e Geed o 951/01 aled 26025001 o SROKoch, Boundaries as ger
mle deed East:

2005 of Thrikkakara

RO belonging o Smi. Achama Cherian togetrer it al | improvements hreon and

easements attached thereto. Boundaries as per Title Deed: East: Thodu; West: Property|

5old and 5 meter i road; South: Properly sold; North: Property of . Manmachan.
Encumbrances: Nil

ttumanoor, Kottaya o mentioned in the notice being|
Rsaa o Jibees Ny St Lakns Sy One Thousand Sx Hundred and Seventy T on

as on' 19.12.2022 within 60 days from the dale of receipt of the Said noice.
Te borrowers having fald cvepayme amouni noice s by v (o e borowers ad the
publc i gensra ha Ihe undersighed s taken possesson of e propery descibe nerca belw|
s dorlones oo u'n«;ers ection 13 (4] of the said At read with Rule 8 of the
s} n particur and the public in genea s ey catoned ot
{odealwin the poperyancany deigs wi the property il by subect g e charas o o Sgle
ity S Lahs Sty One Thousand 5i
e oo 30 6 1.12.0025 i st a1 der hpaneet o 1913

2022, less credils o the accounts afte 19.12.2022.

invite section 13 of the Act, in respect|
of ime avaiable, 0 redeer he secured asses,

o
1 in Kanakkar Vilage, Meenachi Taluk, Kot
Faut acqure v Sale Deed N 1062201 o G207 2015 of Kl SRO. BOUND

o ropey (A por Tile dead On e Nort b Proeryof Goorgkaty, Thekkeparanbd, On the
y wide Road, On the East by Property of Annamma, Kanjrathadalhi, On the West
- brovry o Sejmon & KO, Seactar

Date : 22032023 ®
D, maauzs (sd) Authorised Officer, (State Bank of India)

FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
K CHITTILAPPILLY CAPITAL PRIVATE LIMITED

93212,
SDPY Road. 081 ares (2 cents): 0.81 ares of andas per sale deed n0.3645/01 dated
27.08.2001 of SRO Kochi. Boundaries as per ftle deed: East: Remalmng property, North:
West:

sold to present itle holder, South: SDPY Road

The Reserve Price: Rs.97,00,000/- (Rupees Ninety Seven_Lakhs only)

EVD: Rs. 9,70,0001- (Rupees Nine Laks Seventy Thousand_only)
Date of e-Auction: 11-04-2023

S approved Service provicer

s, MSTC Ld at e
between 11.00 AM

545,500 cents of fand n Re. Sy No.24/11,0d Sy No.1 Taluk, Kollmcode|
Village, Kanyakumar Distit in the name of Mr. Nirmalan-and rs.Geetha vide sale deed
n0.3308 dtd 07.12.1988. Boundaries: East: Nilam, South: and|

The Reserve Price: Rs.82,05,000/- (Rupees Eighty Two Lakhs Five Thousand only)}

cing cor
Bid incremen amount s Rs 50,000k

West: Pattavilagam, North: Panjaruvilai

EMD: Rs. 8,20,500)- (Rupees Eight Lakhs Twenty Thousand Five Hundred only)

o the Ik providedn web portl of St

4.1 the said Borrowers/ mortgagors/ guarantors fal to make paymen o Indian Overseas
Bank s aforesaid, then Indian Overseas Bank shall proceed against the above secured
assets under Section 13(4) of the SARFAESI Act and Rules entirely at the risks. costs
and consequences of the said Borrowers! mortgagors/ guarantors.

5. Furtner, the attention of Borrowers/ morigagors quaraniors are invited to provsions of
Sub-section() of the Section 13 of the Act, inrespect oftime avalable to tem {o redeem
the secured assets.

The said Borrowers! mortgagors/ guarantors prohibited under the SARFAESI Act from
transferring the secured assets, whether by way of sale, lease or otherwise without the
prior witten consent of Indian Overseas Bani nes or a

contravention of the provisions of the Act or Rules shall be lable for imprisonment and!
or fine as given under Section 29 of the Act,

Place: Charottikonam,

Date: 15-02-2023

(di) (Authorised Officer),
Indian Overseas Bank|

I AXIS BANK EWNMNTIS

Whereas, the Authorised Officer of Axis Bank Ltd, d Office: "TRISHUL", Opp Sar
Armadatiec- 80006, amorg oter paces fs Branch ffcs i, Branch a Tianrom and is
[Deying Mils Compound, Pandur

and Enforcement of Securiy merest

Act.2002 and in exercise of powers conferred un

42023 upto 5.
For Detailed terms and conditons of fhe sale please refer e link *E-Auction” provided
in Canara Bark Website (. canarabrk com) o iy contec Marager, Koch
Kottukulam Road Branch, Ernakulam, E-mail id:

i alnm\\zh\ &l “hitps:/fibapi.i
thorised Officer,
State Bank of indi. Phons; $19390108]

1 | Name of Corporate Person K Chittlappilly Capital Prvate Limited
2 Dateof incorp 26/08/2020
3 Authority under which corporate | Registrar Of Companies, Kerala And
person Registered | Lakshadweep Under The Companies
Act, 1956/2013
4 Corporate identity number

/limited liability identity number | U65929KL2020PTC063903
of corporate person

Address of the registered office
and principal office (if any)

of corporate debtor

Gl

Room no. 5A XXXV/565 (0ld No. XIll/
300 E-27) 5th floor, K Chittilappilly
Tower (KCF tower) thrikkakara
Ernakulam Kerala 682021 India

21.03.2023

>

Liquidation commencement date
Of corporate person

Ph: 9495004302, 0484-2235064, 2235068,
Date: 17-03-2023, Place: Kochi (

, Canara Bank

“TRISHUL", Opp Samartheswar Temple, Near Law, Garden, Ellisbridge, Ahmedabad-380 006

Retail Assets Center: Axis Bank Ltd, Nihal Complex, 2> Floor, Karamana Main Road, Trivandrum-695002
POSSESSIONNOTICE Rule ) (For Inmovableproperty)

mariresvar Temgle, Near L Grcer,

ang Budhkar Marg, Worl, Mumbai-400025, under Senduw;ahor\ o Retmmaucion el Dramcio poset
er Secton

[meres (Enforcement) Ruls, 2002 fsued 3 Demand Notces caling upon the borrowersionigagorsGuaranors (o repay he amoun

mentioned in the notice within 60 (sixty) days from the date of receipt of the said nofice. The Borrow

READ

Elshidg.
rporate Offce at USE", Bombay|

FEDERAL BANK

YOUR PERFECT BANKING PARTNER
LCRD MAVELIKKARA DIVISION, First Floor, Padinjarethalackal Cherian

Chambers, Puthiyakavu,

Wavelikara Alappuzha 690
mail:

101, Ph: 0478 - 2303005
mvklcrd@federalbank.c

Web: oin CIN: LOS1OTHL1331PLCO00368

MVKLINPA-38900LNI202223 POSSESSION NOTICE

Where as The undersigned being the Authorised Officer ofthe Federal Bank Ltd. under the|
Securitisation & Reconstruction of Financial Assets and Enforcement of Security Interest|
Act.2002 (hereinafter referred to as Act) and in exercise of powers conferred under section

CS Ramachandran Thekkumkat
Madathil(BBI/IPA-002/1P-NO1071/
2021-2022/13715)Address: - 24-53/2,
Flat B Inscape illam, Ragamaligapuram,
Kottappuram, near Kottappuram
Railway gate, Thrissur, Kerala,
india-680004

email: - famramantm@gmail.com
Mobile: - 9846093998

19.04.2023

Notice is hereby gien that the K cmnnapp.ny Caplla\ Private Limited has

Name, address, email address,
telephone number and the
registration number of the
liquidator

=

8  Last date for submission of claims

13(12) of the said Act read with rule 3 of the Securlty Interest Rules|
2002(hereinafter referred to as Rules) issued a demand notice dated 06-01-2023 caling
upon the borrowers (1) Shri. Nishad Basheer @ Nishad Basheer.P, S/o Mohamed|
Basheer Maitheen Kurju Basheer, Thodiyl Veedu, Kannanalioor PO,

The stakeholders of K chunlappuly Capl!al ana(e Limited are hereby
called upon to submit a proof of their claims, on or before 19.04.2023 to

Kollam District., Pin - 631 576 and (2) Smt. Jafna Nishad, Wio Nishad, Thodyil Veedu,
PO, Kol Disit, Pin - 631 576 o epay th amaun

13(12) read with rule 3 of the Security|

ers/Nortgagors/Guarantor having failed

SPORTSTAR

10 epay the amount, by given 1o the
possession of the property described herein bel

ot to deal wit sealings wit

of sub-section (8) o

ct, in respect of time available, to rec

[ that the taken

low in exercise of powers conferred on him under sub section (4) of Section 13 of the Act

e wih i o e Secunty erst Enrcamnt Rues, 2002 Thebomowersinpariclar 2 e gl ngerrsaherty caulonad
[2 P 1ge of the Axis Bank L. for the

mrest and other charges hereon mentoned below. The Borrowers :IMongagov:Kiuaumeii attention is invited to the provisions
of section 13 of jeem the secured asset

amount wih further

Name & Address of the

EVERY FORTNIGHT.

entonedinthe oo Rs.5091.25, Thousand|
0 Hundred and Ninsty One, paise Thirty only) in HLE loan with number

1018730012215, wihin 60 days fom to Gate of fecoipt of he said notce

The bortower having faied to repay the amount, notice is hereby given to the barrower and

the publc in general that the undersigned has taken possession of the propery described

herein below i exercise of powers conferred on himiher under section 13(4) o th said Act|

read with ule 8 of the said Rules on this 21 day of March the year 2023,

The borrowers' attention s invited to the provisions of section 13 (8) of the Act,in respect]

of time available, to redeem the secured assets (security propertie)

at titem
The financial creditors shall submit their proof of claims by electronic
means only. All other stakeholders may submit the proof of claims in
person, bypostorbye\ectmmc means.

ffalse or penaltie:

CS RAMACHANDRAN THEKKUMKAT MADATHIL|
Name and Signature of the Liguidator]

Place: Thrissur
Date: 26.03.2023

No|_Borrower (Amount e Description of the immovable property The borrower in partcular and public in general s hereby cauioned not o deal vith thel
1. [1. Mr.Jayan.V, Avittom Thirunal Rs.26,81,748/- (Rupees Twenty | Al that piece and parcel of land with all other, property aﬂﬂ any dealings with Me property will be sumecl to the charge of ms Feﬂera\
Fichsisssor, Fanyars & e Thosapa Imroveens thren hvig a exen of & TO SUBSCRIBE, Bank L. T 18507679230 Rupees THE SOUTH INDIANBANKLTD.,

Six Lakhs Eighty One Thousand|
Seven Hundred and Forty Eight
only) being the amount due s on
03.09.2022 (s amount includes

coven hundred an iney tne and pise hiy ony) 3 on 0SU32023 HLE loan
with number 10197300112218 and interest and charges ther
DESCRPTION OF THE INHOVABLE PROPERTES

Trivandrum-69514: 5 REGIONAL OFFICE, IRINJALAKUDA
Is0

Proprietor, Stee eyl Food Products,

Ares comprised i Re Sy. No. 299/6-E (0ld Sy No-
2842) Re-Sy. Block No. 20 of Chemmaruthy Vilage
Varkala Taluk, Varkala Sub-Distrct, Trivandrum

VISIT

hrist College Road,Christ Nagar

Pan: a a a PO, Varkala, Thvandmm 695145
Sty
hatesee anayara. og 2090/2001cf Verkala SRO. Boundaries. (As per| SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

or
Trivandrum-695145 at contractual rate on the aforesaid No-4524) Hock N, 23 f Trkovivaton Viage, Klam fak Kolar b xema S

le Deed): East : Property of Janaki; North: thehindugrou
. 03-09- amount and incidental expenses, i g ‘within the registration Sub District of Kannanalk | Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction|
Domand Hotice Dats :03-09-2022 costs, D Eooains S, Yot /subscri Propery of Gasher Kuty West by Propertycf Nihad North by Tad Py Southby:| | [of Fnanc Assls and Enforcemantof Secrty st A, 2002 read i rowso o Rl
Possession Notice Date : 24-03-2023 charges etc. g 4 Thom Pmaymnm ‘and Bounded as per location sketch on East by: mm Basheerkutty, | | | 8(6) of the Security Iterest (Enforcement) Rules, 2002

3 North by Popery f eharban and South by
@ e p\ew 5 3 parce o et mosaurng 230 Ares mge\her wllh h bulding exising
andior to be constructed and all other improvement

(0id Sy No. 4524), Block No. 23 of oo Vilage, Kolam ok Kol Dt
Harsa Sz i i goton u Dkt of Kananedor, Soimded 2 pr e doad

that the below described immovable propertes morgaged/charged to the South Indian Bark
L1d, Nadavarambu Branch (Secured Creio), i Possesionof hih has boen aken on
23,09.2021 by Offcer of , il
be sold on *As is where is", "As is what is", and * Whtever e on 2604207 3 100

i i i 4,1382,015.04 (Rupoes
Four Crores Thirteen Lakhs Eighty Two Thousand and Fifteen and paise four only)
as on 22.03.2023 together with further interest and costs due to The South Indian Bank
Limited, Branch Nadavarambu (Secured Creditor) from BorroweriGuarantors (1) Mis. CCM
Reail Prival Linied,Rep By Dictor, Door No. 3333, Andaiam Rod,Nadavaramb

imig

Vley Road, szranam s 5607 12,2) Wt Rahim G Sl Mararmed.Cheoraparan
House, Green Valey Road Mapranam, Thsur 680712 (8 M. Jiha Bhaskar, W iy
Ditector-Mis

Rs.13,74,143/- (Rupees_Thirteen
Lakhs Seventy Four Thousand
One Hundread Fourty Three
Only) being the amount due as on
17.11.2022 (this amount includes
interest applied il
17.11.2022) together with further
interest thereon at conractual rate
on the foresaid amount and
incidental expenses, costs,
charges elc

Possession Notice Date : 21-03-2023

Al that piece and parcel of land with buikding and
all other improvements therein having an Total
extent of 1.62 Ares in New Re-Survey No 4/1-38
(Od-Re-Survey No.180/6 &180/8) in Block No. 21
Of Athiyanoor Village situated at Neyyatiinkara
Taluk, Balaramapuram Sub District, Trivandrum
District and all other appurtenances and rights
thereto moreully described under Sale Deed
N0.325/2018 Balaramapuram Sub Registar Offc.
Boundaries: East: Property of Sherfa; North
properly ofNajesband pathvay West Propery
of Raheem; South:Property of Shal

(54-) Authorised Officer, Axis Bank Lid.

- Mr.shafi,
Pachikkodu Puthuval PuthenVeedu
Vazhimukku, Near Juma Masjd,
Balaramapuran, anandmm 695501,
: Mr. Sh st Food

TE330 Pasnthads
Finonyaods Vasmimiik Balramapuran)
Trivandrum- 695502

South by: Thod Purayidom and Boundod s per location Soten on Ext by: Properly
of Basheerkutly, West by: Pathway, North by: Property of Meharban and South by: Pathway.

Date: 21-03-2023 (5d-) Authorised Offcer,
Place: Kollam The Federal Bank Lt

2.Mrs.Shima S,

Pachikkodu Puthuval Puthen Veedu

Near Juma Masji

Balaramapuram, Trivandrum-695501
Demand Notice Date : 17-11-2022

Date: 24.03.2023 Place: Trivandrum

{4 Ve Sreisiha O, Wi 1 (3 e e G S Kmara (4 3 3 g
S THITIA S AN Cholkiara House, Porahu, Kalda Roa, Porathissoy Thissr: 640125,
Pathrose Mathai Building, College Road,
» ; Ph: 0468-2225071, Email: com OF PROPERTIES: Item No.1 (Iem No.1 as per Demand Notce dated
06.07.2021 & Possession Nolice daled 23.09.2021)

POSSESSION NOTICE _(For Immovable Property) Al that part and parcel of land aﬂmeasum\g 2.18 Aves (5.38 cents approx.) in Sy. No. 1003/4]
0fthe Bank of Baroda; undef Financ ara 5005 i af mpoverens s o o o easementary rights terein

|| s andertormenof ety st A 200 i exemsempowe-seomenen ncerSecion 130) i 5 o S trsh Ui Mmoo U T Oy it S

ecuty pay th Dood o 2019201 e 712015 o SRO i o e
AT DRI : 7 i e, Bounde: (8 o Tdo Dec) East Pogery of Thz\va\zppl\ B, West
A SPECIAL PUBLICATION FROM THE HINDU GR STV T Ao T Py — - Woricpaty Road, Norh: Propety o
No. Borrower / Guarantor S Amioun Description of Immovable Properties Reserve Price: Rs.20,61,000- (Rupees Twenty Lakhs Smy One Thnusznd only)
1 |Mrs AnilaCS Rs.381,057.80 (Rupees Three | Al Iatpartand parcel of he property of he extent o 0 Aves 87 Eamest Money Deposit (EMDJ. Rs.2,06,100) (Rupees Two Lakhs Six Thousand

sqmeters with Re.Survey No 328/1-1 Block No 31 in V Kottayam One Hundred only)

| The Hindu Group celebrates the centenary of the

Demand Noticedate: | L2khs Eighty One Thousand | ¥4
Y 2 b/ & i o . ge, Kozhenchery Taluk, Konni Sub District Pathanamthitta Item No.2: (Item No.2 & 4 as per Demand Notice dated 08.07.2021 & Possession Notice

Indus Civilisation’s discovery in 1924 and the Mohenjo-daro 0112202 Fifty Seven and Eighty Palsa | i in e name of Mrs Anila C.S Bounded: North: Road, | | |dated 23.09.202
South: Property of Mr Aj Charakuzhikkal, East  Property of Mr Al hat part and parcel of land admeasuring 1.64 Ares (4.05 cents approx.) in Sy. No. 1081/3-

only) and interest and interest
thereon 203 Tl ) 5. No 108175 2 5 por Vilage ecrdsy iha mprovmerts,usicts
and al other easementary rightstherein of Porathissery Viliage, Mukundapuram Taluk, Thrissur

excavation (1922-28). and inscribing Dholavira as a ‘Sahadevan, West: Property of Mrs Amminiamma Ayyappasadanam

3 Vo S e i L 2 [Wr. Subhash Vs Rs. 5,01.762.76 (Rupees Five | AID the extentof 11.33 Ares istic, i
| World Heritage Site in 2021 with this rich coffee-table book. Mrs. SobhaA. S Lakhs One Thousdid Seven. Ranni Village, inthe name of . Rehim C.M, S/o. Mohemmed. Bounded: (As per Title Deed) East: Property
Hundred Sixty Two and. | RaN Taluk, PathanaiftaDistictintho name of . Subhash of Ktcia Goprathn, Wet: Prpert of Rt Nrth: 420 mee Rad, St Prerty
Demand Notice date: Yy VS and Mrs. Sobha A.S Bounded as pertitle deed by: North: of Koothupalakl Vishwambarar
e Seventy Six Paisaonly)and | proocny of ‘South: Vazh, East: Prop At art nd arcd o nd admeasuvmg 1.32 Ares (326 cents approx) in Sy No. 1081/3-
interest and iterestthereon. | varikkuvelil Mathai, West: Property of Paruthiyil Mathai B fesper T " Poraticsery Vilag ok Thissor
20180(SRO
P f dersec13(d)of | | |Viilekuda in the nme of Mr. Raim CM, Sio. Mohemme. Bounded: (s per Tite Deec)
bbb Tooean undersec 13(¢) East: Propery of Rahim C.M., West: Property of Sarada, North: 4.20 meter Road, South:
—— e Bonkof [Property of Koothupalakal Vishwambaran
Barsd b p o el B B Reserve Price: Rs.20,70,0001- (Rupees Twenty Lakhs Seventy Thousand only)

Eamest Money Deposit (EMD): Rs.207,000- (Rupees Two Lakhs Seven Thousand Only)
item No.3: (tem No.3 as per Demand Nolice dated 08.07.2021 & Possession Nolice dated
23.00.2021)
Al that part and parcel ofland admeasuring 3.34 Ares (8.25 cents approx. n Sy. No. 1081/
3-20 (a5 per Tille deed) (Sy. No.1081/3-23 s per Village records) with all improvements,
usufics anda e casementary gt threinof Poratissery Vilage,Mukundapuram
Taluk, Thrissur Distct, more full descibed as tem in Sale Deed No.1033/2018
dated 02.06.2018 of SRO lrnjalakuda n the name of Mr Rarim CH. S ohammes and
Bounded: (As per Tile Deed) East: Property of Koothupalakal Vishwambaran, West:
[4.20 meter Road, North: Property of Pareparambil Saravanan & Sarada, South: Property
of Aloor Dhanya Dinesh

Reserve Price: Rs.20,97,0001- (Rupees Twenty Lakhs Ninety Seven Thousand only)

Eamest Money Deposit (EMD): Rs.2,09,700/- (Rupees Two Lakhs Nine Thousand

Seven Hundred only)

Place : Pathanamthitta, Date: 23-03-2023

Sani ot s BOI *|

EO.&S.E&S.ID.N.NQ’I’.IQE Nmmmmum_aummmmmm:mwu
\Whereas the undersigned being the Authorised Offcer o Barik of India under the Securilisation And Reconsiructon of Financial Asets and
Enforcement of Security Interest Act, 2002 and in exercise of the powers conferred under Secton 13 (12) read with Rule 3 o the Securly
Interest (Enforcement) Rules, 2002, issued demand notices mentioned below calling upon the borrowers to repay the amount mentioned in
the notice within 60 (sixty) days from the date of receipt of the said notce.

(Sdl-) Chief Manager & Authorised Officer, Bank of Baroda

BANK OF INDIA, KADAPPAKADA BRANCH
1 Floor, Seemas Centre, Near Dhanya Remya Theatre, Kadappakkada. PO,
, 2767177, Email:

Item No.4: Item No.5 as per Demand Notice dated 08.07.2021 & Possession Notice dated
23.00.2021)

seciion 13(4) of

has the prope rein
Rule 8 of the Securty Interest Enforcement Rules, 2002 on 21" day of March of the year 2023. 0 hat part and parce o and admeasuring 12.94 Ares (32 cents approx) ., 2.02 ares

in Sy. No. 681/5-2 and 10.93 ares in Sy. No. 681/5 with all improvements, usufructs and all

H
|3
3
3 Bank of India lw the amount as mennunsd below with iurlher interest and other charges ther
H e Tl e Bt mors ol e Sl Do o 247201 st 1065559 nd Sl Do
3 ; HotD ; istit, more fu in Sale Dead No. a and Sale Deet
- 1] Name & Address ot oo ‘“:"59*’ Amount Due o e No 16652015 datd 10.062015 boh of SRO Iraakuda n the name f s. Steeabia
* 2 e, Wo. e 1 Boundod: o pr Sl Dot o 247201 el 1922019 Ext
i [0SV SK.SotBravaran || R 22217510 Cpees [ 28831758 e AV 7t pr and are of 0 30810 | [y o Trnagpn: st miply Road. N Pty f Sela 1.
3 Panayam, Peinad PO, Fwnty Tus Lakh Ty Ono| Ty o LakhFify | cansising f 203 s of ot R Sy No
: Kotan 5120 and st | Thousand Fou undrd | Thousan e Hunded 1 ' oc o, TiavorVige 5::"‘,,':;;2:“ of Koonan Jsin, (4 per ol Deed No 1“‘”‘”5 dated 10.00.2015)
: eveny Five & Paise Ten) e Ninety| Anchalumoode SRO, Kolam Tauk, Kollam
Mr. Aneesh uraleecharan, . ]
(Contaciual Dues up o [Six) (c“mm\ Dues upi| rcaum pary o Kaparantl Al o North: Property of Karepatambil
[Aneesh Bhavanam, Murunthal, |05, 12.2022) and further eres]| - 21.03.2023) with further | 3 1c. in the name of Mr. Aneesh. \/arghese South: Remaining property
Porinad PO, Kolam 891601 iere o @ 4 53% above Base | nerest hereon @ | Grgngran i, East  Propaty o Crana Reserve Price: Rs. sn‘an.nam. (Rupees Ninety Lakhs Sixty Thousand only)
Demand Notice Date: e sosoa Dl | ) onisacied ate from | Pilla, South: o Chandan Pl
from 05.12.2022 compounded | 22.03.2023 compounded Earest Money Deposi (END): Rs.9,06,000/- (Rupees Nine Lakhs Six Thousand only)
os2202 a2 0ze comp 032025 compouned | (L5 Popey o et Pl
: . Item No.5: (tem No.6 as per Demand Notce dated 08.07.2021 & Possession Notice dated
2.l Visitshy Amima, | Rs548,513.35 (Ruposs Five [FS861306- Rupess e AT 7t pr o parorof e ponery| | L€t
qm; md ot housan Lakh sixty one Thou tand| consielog sl 18 M‘}'js\,ﬂs’;a““ and bulding) Al that part and 9alcelol\and admeaswnqz&z Ares (7 cents approx.)in Sy. No. 108173 with
six Hundred thireen an e orahissery Vilage,
niraclual Block o 13, staled 1y Ve,
pais tiry five) (coniractual | CO02CLE o uplo | Be Syl 2847, Biock Ho. sﬁﬁ"ioua}ﬂ kingapoam Tak. Toseu Dl ol descnhed in Sale Deed No.1{25/2016
691601 dues upto 20-12-2022) With | jpterest thereon @ base | Taluk, Kollam District. Boundaries: North: dated 27.06.2016 of SRO Irinjalakuda in the n ir. Jilse, Slo. Kumaran and Bounded:
Domand Notice Dater | uriner interes! thereon base | rate pvssenﬂyg 10% p.a. | Property of Mural, East: Properly of Thara, (As per Title Deed): East: Property of Kvthupa\ackal Vishwambaran, West: 4.20 meter|
| rte prsenty 880% pa.from | "o 22032023 wih- | Sou: Property f Sursh: West: Proper| | [road and Property of Thirumanamkunnu Katarickal Anikumar, North: Praperty of
212202 714122022 with moniy esis | "o roas urosh Kalarickal Rathnakaran, South: Remaining Property.
3. [Wr. SunilkumarV & T TSI ITZE upess | Fo o T2 aposs
oup. Ms. Saradamma and Sixteen Lakhsfi Sixteon Lakhs seventy [of4.75AresoiL
oo i onugopalan | Thousand sovoty 'woand thousand an oty 1 Sk Syt 42 Bl
Nt all esiding at paise si oniactual | sight) (Contractual dugs | 13, siuated n Pernad Vilage, Kundara For detallod terms and conditions of the-see, please refer (o the link provided
For bulk booking, e-mail: bookslore@lhehmdu co.in B nad hues uplo 20.15:2022) 03-2023) with _|Kollam Taluk, Kollam Distrct. Bound: or detalled tam o f,,""‘m‘,‘f,:“g:"k f.j’fsg‘é:,“;; c’f;d' : ‘e link providat
For any enquiries call: 1800 102 1878 (Chemmakkad, Kollam-631601 | With furtherinterest thereon | further nterest thereon @ | North: Property of Raghunathan, South: L. www southindianban ) 9746188871,
B [ v o et et ety o e | ("sﬂasm 0431 (+491) 450 zazaaao (wnawsamu 4~91)m 2827500.
Demand Notice Date: m 30122022 | pa from 22-03-2023 wih[of Necumpana, West: Propet of Ssupaian & 3 Z
2122022 Pith oty st il ress a (Sd/) Authorised Officer
21-03.2023, Placo: Kadappakada ___(5d-) Chief Manager & - Bank of Inda, Zone | rinjalakuda South Indian Bank Ltd,

KIX



